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8{1) and 8(3) ana for non-declara-
tion, in contravention of Section 16
{1) of the Gold (Control) Act. The
vases are pending adjudication,

Provision of long.term institutional
Snance (0 Textile Imdustry

3891. SHRI 8. M. BANERJEE:
‘Will the Minister of COMMERCE be
pleaseq to state:

(a) whether the Indian Cotton Mills
Federation has asked Government to
provide long.term institutional finance
to the textile industry for modernisa-
tion; and

(b) if so, reaction of Government
thereto? *

THE DEPUTY MINJSTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
{a) Yes, Sir.

(b) Government is seized of the
matter and will take such action, as
is considered necessary to iveet the
situation.
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